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[1896: Reg. 8.

REGULATION No.V OF 1896
(Tee Cmmxy Hiirs REguration, 1896)
2 E [13¢h Atgul. 1896.]

Where the Superintendent or the Depmz Commissioner of 1. (sestion
any area specified in the Schedule is satisfied that the presence of 32.)
any person not being a native of such area is injurious to the
g:ﬂ:e or good administration of the area, he may, for reasons to

recorded in writing, order such person to leave the area within
a given time.

Whoever, not being a native of any such area, disobeys an 3, S sectica

order under clause I, may, on conviction by a Magistrate, be 3.}

i with imprisonment for a term which may extend to six
::ot:t.hl, or with which may extend to Rs.1,000, or with

#Taxes shall be levied on residents, permanent or temporary, Su Secsies
houses, clans, and villages at such rates and in such manner and 33,

subject to such exemptions as the [State Goverpment]® may
prescribe.

Explanation—‘Tax’ in this section includes land revenue,
as well as any cess, toll, rate, duty or fee.

"1 Printed, Burma Code, Ed. 1910, p. 384, Sections 22, 23, 38(3) and 40 of
the R ion in the restric'ed and modified form here set out have been
exte to the North Cachar subdivision of the Cachar (now the United
Mikir and North Cachar Hills) district, the Garo Hills, the i and Jaintia
Hills (excluding the Municipality and Cantonment of Shillong where section
35 only has been extended), the Naga Hills, the Mikir Hills tracts in the
Nowgong and Sibsagar districts (now the United Mikir and North Cachar
Hills) and the Lushai Hills district, se¢e Notification No. 784-P., dated $th

1911, the tract known as Aoloml Primi area which now {orms part of '
the Naga Hills district, see Notification No 2607-A.P,, dated 31st May 1926 ; .
the area added to the Naga Hi'ls district by Notification No.6493-A.P.
;l::'d 23rd November 1927, se¢e Notification Nu.229.A.P,, dated 16th January
¥
to the Sadiya, the Balipara and the Lakhimpur Frontier Tracts, se
Notification No.4962-A P., dated 18th A 1926 ;

to the fracts added to the Sadiya the Balipara Frontier Tracts by
Notifications No.7280-A.P. snd No.728!-A.P., dated 8th December 1911, s
Notification No.300-A.P., dated 24:th January 1925, to the tract tranaferred to
the Balipara Frontier Tract by Notification No.1470-A.P., dated 26th February
1931, see Notification No.1472-A P., dated 20th February 1931 ; =

to the tract transferred to the Lakbimpur Froatier Tract by Notification -
No.5763-A. P., dated 12th August 1929, ses Notification No.2850-A.P., dated
26th April 1928 as amended by Notification No.5766-A.P., dated 12th August
1929 ;

to the area added to the Lushai Hills districr Government of India
Notification No.475-X, dated 30th July 1931, zide Notification No.5233-A.P."
dated 26th “ugust 1931 ; ]

to the “Bhitar Namsang Area” in the Naga Hills, vids Notification
No.9569-A.P., dated 28th December 1925

to the arca included in the Balipara Frontier Tract by Notification
No.6779-A.P., dated 2nd November 1934, rids Notification No.6781-A-P., dated
2nd Novemter 1734,

Section 35 of the Regulation in the medified form here set cut was
extended to the Lushai Hills district, the Garo Hills district, the Naga Hills
district, the Khasi and Jaintia Hills district (former British only)* the
Sadiya Fron'ier Tract, the Balipara Frontier Tract, the impur Frontier
Tract, the North Cachar Hills (in the Carhar di:trict) and the Mikir Hills
Tracts (in the N’owgonimd Sibsagar district)—see Notification No 2194-A.P.,

%ui the 13h March 1983 (vide Manual of Local Rules and

3 ituted by A.O. 1950 for*‘Provincial Government* which was substi-
tuted by the A, O,, 1937 for “L. G.”
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3. (Ser sec- The [State Govern ment]! may Tevise apy order pagsed
SR 0). e clause |,

N No order made under clayge } shall be cajleg In question in
ticn 40,) any civil or crimina] Court,

AGp

SCHEDULE
The North Cachar subdivision of the Cachay district, the
Garg Hills, Khasi and Jaingia Hills, ¢he Dibrugarh Frontier
Tract in the Lakhimpur district, the Naga Hills, the Mikir Hijlg
tracts in the Nowgong and Sibsagar districts apq the Lusha;
Hills district,

1 See foot-ngte 3 Prepage,

(Leg.) No.qsz-_looo--z?-u-uss.



